N

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.2379/97
New Delhi, this the 26th day o4 May, 2000.

HON’BLE MRS. LAKSHMI SWAMINATHAN, MEMBER (J)
HON’BLE MR. H.O. GUPTA, MEMBER (A)

Sh. L.R.Gupta, Dy. Chie4 ElLectrical
Engineen, Computer Reservation, Northern
Rallway, I.R.C.A. Bulilding, New Delhdi.
[By Advocate: Sh. B.S.Mainee)
VERSUS
Union o4 India : Through

7. The Secretary, Ministry ot
Railways, Rail Bhawan, New Delhdi.

2. The Genenral Managenr, Northenrn
Railway, Baroda House, New Delhi.

3. The Chied Electrical Engineenr,
Northern Railway, Baroda House, New
Delhi.
.. .Respondents.
{By Advocate: Sh. N.K.Aggarwwal)
ORDER (ORAL)

Hon’ble Mrs. Lakshmi Swaminathan, M (J):

Sh. B.S.Mainee, Keanned‘ counsel fon the
applicant submits that as he has no furthern instructions
fom the appﬁicant, he 4eek4 peamission to withdraw the
OA.

In the above cirucmstances, the OA L4 dlsmissed

as withdrawn. No order as to cosis.

- .
W . (Mrs. Lakshmi Swaminatham]

Membenr (A) Member (J)
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